REVISED FORM G (SECOND)
INVITATION FOR EXPRESSION OF INTEREST FOR
SNS LABORATORIES LIMITED OPERATING IN TRADING
IN SHARES AND INVESTMENT ACTIVITIES AT GURGAON
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along SNS Laboratories Limited;
with PAN/ CIN/ LLP No. CIN: L85110HR1985PLC022029
2. | Address of the registered office Office No. 322, 3" Floor, S.S. Plaza, Commercial
Complex, Mayfield Garden, Sector-47,
Gurgaon-122001, Haryana, India
3. |URL of website Website of Corporate Debtor does not exist
4. | Details of place where majority of fixed As per latest available Financial Statements of
assets are located the Corporate Debtor there is no Fixed Assets.
5. | Installed capacity of main products/ NIL because of no operations during the
Services FY 2021-22 and 2020-21
6. | Quantity and value of main products/ NIL because of no operations during the
services sold in last financial year FY 2021-22 and 2020-21
7. | Number of employees/ workmen NIL
8. | Further details including last available Details can be obtained by e-mailing at:
financial statements (with schedules) of nazim@mnkassociates.com;
two years, lists of creditors, relevant dates | cirp.snslaboratories@gmail.com
for subsequent events of the process are | upon submission of Confidentiality Undertaking.
available at:
9. | Eligibility for resolution applicants under | Eligibility Norms:
section 25(2)(h) of the Code is available at: | a)Minimum Net worth of INR 10,00,000 (Ten
Lakh) as per the latest Audited Financial
Statements for the FY 2021-22 or thereafter;
b)ln case of Assets Reconstruction Company,
Minimum Assets under Management of INR
100,00,00,000/- (Rupees One Hundred Crore
Only) as per the latest Audited Financial
Statements for the FY 2021-22 or thereafter;
c)If any company's including holding company,
subsidiary company or group company is having
their account as NPAin less than 12 months, the
said company including holding company,
subsidiary company or group company will be
ineligible to submit the Resolution plan;
D)There is no default on the part of the Company
in filing the latest Audited Financial Statements
and /or the income tax return and /or GST Returns
(ifapplicable) for the FY2020-21 or thereafter.
Further details can be sought by emailing on-
Nazim@mnkassociates.com;
cirp.snslaboratories@gmail.com
| 10.| Last date for receipt of expression of interest | 06.01.2023
11.| Date of issue of provisional list of 16.01.2023
prospective resolution applicants
12.|Last date for submission of objections to | 21.01.2023
provisional list
13.| Process email id to submit EOI cirp.snslaboratories@gmail.com;
nazim@mnkassociates.com
Sd/-
For SNS Laboratories Limited
Mohd Nazim Khan, Resolution Professional
IP Regn No.: IBBI/IPA-002/IP-N00076/2017-18/10207
AFA valid upto11.11.2023
Date:20.12.2022 Address: MNK House, 9A/9-10, Basement
Place: New Delhi East Patel Nagar, New Delhi-110008

Email: nazim@mnkassociates.com; cirp.snslaboratories@gmail.com
Tel: +91-11-45095230

Geetha ads Ramakrishna 9032242118 9440403689
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Undelivered
Demand Notice

Date of Sending Demand Notice by
Regd. / Speed Post: 08.12.2022

@l 9 Canara Bank QA

T Brancit|— Nare of the BOTToOweT

tal f
| Guarantor Detailed Of Mortgaged

Property

DEMAND NOTICE i 1.5r] Mohan Swaroop Sfo Srl Chiheda Lal, Vill. | Residantial House at - Mohalta  Than ica:
AHNY u DAYAH Fnu N DATI n H |.|I'I:|E1'b'BI:|JI:1'| 132} "fII'EIS-EI..JF"'EEIIEIFP.-'II: Recanstruction of Financial Assets And Er‘-:lrvran'-anl-::fEEcu'll; I'|La'9£-.l'-'-|:l EIHZIE itha Pllihit Rampura Mishra pnr;t Mizam Dandi Thalna Singh Hrisnna}:agarﬁn:-luny Pilithit Date of Demand Notice: 07.12.2022
CIN: UBE300DL2021NPLI79355 ke e Tt Sty vt et s S0 o s ool ol | | | Bramee [ e el 3otk St Propory e
,. " 2T I ARR TLA B wEW REL M SRS WEET RE o .Jr ar 0fl & 58id Act read with Rule 3 of the saic Rules, the Autharis LEr O jome Finance L raad, ' o o lakhs i g
Rio: HNO. MH-113 rI.Rb LOOR, :'H:'HE'!'D. MOHD. PR, MEW DEL .:.I_._IJ- 5 "!EH.-. DELHI 10061 ¥ 'Fm"ﬁ-r'p'ltm:mnmlrflla Infakme Housing Fnances Ui} has issued Demand "-lmn:ﬂ-um*.-ﬁr-rw.'ﬂn-.ﬂ () of the said Acl, f:.'rltl'rg I';D'JI 2. 5ri Dileep Gangwar 5/o Sri Chheda Lal, {name of Sri Mohan Swaroop Sio S Amount due as per Demand Notice
E:Mail: sonyp1415@gmail.com Phone Mo 9518884575 "“?.Efﬂ“”‘“'&! 1:' ﬁﬂ hmﬁlﬂmm In_aq":.éluﬂq{esl}eﬂ:ﬁrlgﬂI*iglnlr:ﬂlrslrlulss?ﬂﬂ.c:u 'Iﬂw :: ﬁ?&e*lﬂﬂﬂr%ﬁ& EL'?! ':f’ Mohalla Than Singh, Krishna Vihar Coleny, | Chheda Lal & S Dileep Gangwar S/c 3¢ | Rs. 1399956.57 as on 30.11.2022
; Form No. INC-19 ; ﬁ'gelll'-alr--'.Igl‘l"llIE:.rJthE:‘ :'IlErft‘EHr-.,mll'rBdéE{ETDlIDE"ndﬂJr"'lﬂlmErI'tllhﬁtdé'ﬂ Dh.:::l_:-l'l-'.qu lT'BLlI;g|d1|D& gl Ell:fn;l-lw-gr {51, arr-:urr‘ml.?:la Pilibhit ChhedaLal + future Interest & Expenses from
Motice [Pursuant fo rde 22 the Companies (Incorporation) Rules, 2014] andata of Demand Mofice and securty offarad tawards repaymant of ioan amouwst ane as undar:- 3.5ri Suresh Chandra Shukla Sfc Sri Bahoran | Bounded by: Morh: Houss of Rajgey 0112 2022
(1. Nofice is. hereby given thatin pursuance of sub-saction |5) of section 8 of the Companies Act, 2013, an Name of the Demand 8 Amount of Secured assel Lal Shukla, Mohalla Than Singh, Krishna|Kumar Mishra, Scuth: Property of
{applicaton has been made 1o the Registrar at Daihi for a fcence that ANNY UDAYAN FOUNDATION a 17-Dec-2022 s Pmspect Mo. 831574 Mmﬁewwrm Vihar Colony, Pilibhit Degres rgdifne. : EE!EIt:1_ Road, West:
:Imtedu:mmmyhe g:?.r_Eﬂainemelnteregiﬁ'elreﬁurderﬁdb-sedi:n|5|-:|I55-:|:in:~|1!_’n:|fﬂ'-el2|_:rrparj55 Mr. Sanjay Jain TEE-.‘IE.E’Q: Hurm E" I-Eltlll E-;HI.-@- Al thal piece and parcel of the property being - Entre Howise of Krishna Gaopal Saxena . .
et 2013 without the adeifion of the ward "Limited” or the case may be, e words “Private Limied to is s s dain Pm‘w'ﬂn 05341 7 6,76, ﬁl'm],-_ 1ol Ilf_‘ﬂrlc;;Euﬂpr:w#'gﬁmﬁgﬂfﬁlugﬂatgr?jﬂralgfaﬁ:;g;srme 2. |Lakhimpur|1.Smt.Neha Wio Sri Rama Kant Dio Late Sri| Residential House at  Mohalla  Shiv Date of Sgndmg Demand Notice by
;narrrE. —— _ : . Mr. Shivam Jan 1$-.Liml F§5~F£ﬁ|53ulmsﬂldﬂnli9nﬂﬂﬁ 25 0 E.!?i W% in Black and Pockel-G-30. Sechor-d P E:mwli-. Radhey Shyam (Legal heir of Sri Radhey|Colany E-:drl.'.h&r-.fa Mikava Lakhimpir Eegd. IEpEEﬂ Post: 16.12.2022
{ 2. The principal objects of e company are as folows; To promole and undenake achivities o wark owands (Prespect Mo B31574, 17, 33,866,001~ {Rupeas Sevantaen Lakh Thify Sihated at Rohinl Resigential Scheme Rohinl Dslhs ranc Shyam), Mohalla Shiv Colony, Lakhimpur|Kher . Area: 102 230 Sgmt. Property in
gupj}'lﬁqrgamng;alre{:{m towvards the Ivedinood of women, children, and the elderly by undertaking and 805841 & 915830) | Three Thousand E|gh1 Hundrad Saty Soc Only) India- 110085 Kheri the nama of Sri Radhey Shyam Sha Sni Date of Demand Notice: 06.12.2022
|:l'|.'l'|1\._.|f"gr.l.l'l:||:ln"|:l'l':l:|'|.|1§ Ber.Efm:EJ'EEELET!JU!-TI'E&'IL E'1I:||I-TIE'H}# _am:! laga aszslance and addfonaly Mr. Deenak Arora 17-Dec-2022 Is T 25.45,623 00-{Rupeas | Allhat pieca anc Eﬁn‘tei-:lﬂr'e property being: Bl Flat 2. 5mt.Usha Wia Erlﬁ.run_lﬂlumar Die Late Sri | Khushi Ram , : : :
| proniding ather basic necessities inimprove therr ives and support Mieiramilies Mrs. Ashu Aoed | Tyanty Five Lakh Forty Five Thousand Six | Barng, B-1188, Carpel area a*'miea;.mr 740 Sg. I Radhey Shyam (Legal heir of Radhey Shyam) | Bounded by: MNorih: Piot no.18, South:| Amount due as per Demand Notice
13. Acopy of the draft memaranduem and arbcles of the proposed company may be seen at {H.ND, MH-115 E'ﬁ"gﬂvnﬂ]ﬁ-'ﬁ Hundred Twerty Thres Dl Efaﬁil'ﬁiﬂr"'ﬁ??rﬁq @f‘ﬂ;ﬁﬁaﬁm i i ;‘E':ialgaﬂ"”ﬂiﬂmm ;:“Tgﬂts";ﬁhm.amm ;"fg's__”é’ .:f:::l East: Arazi Mool Chand.| 272847 01 as on 06.12.2022 +
E’ﬂf .m':ﬁ‘w’a’m‘w'ﬂ"-wm'ﬁmmﬁ'm“”mmN-‘ _ [Prospact No 946017 Delhi, Incsa aifoce VL. 3v) Pt Bl . Diit - future Interest & Expenses from
3. Matioa I herey given thatl any person, limn, cOmgany, corparalon of body COMOrIe, Oing 1o IN8) ™ yianich Pratap | 16-Dec-2002 is Prospect No. IL10014192__ | All that pieca and parcel of th % being : 2nd : ' . 01.12.2022
applicaton may communicale such obiecion § the Register at Delhi, Within thiry days o the dete of r e P | o [Enﬁég'mm.—ﬁ' chiLath S pece and parce of e groparsy beirg - Lakhimpur Kher

Mrs. Shaveta Gugala f | Flacr, Bai-Up drea B100sq. 1L, (Fronl BHS), BZ-55A,

publication of s nofice, by aletier addressed o the Regisirar {4in Floor, IFCI Tower, 61, Menn Place, New iProspect No 'ﬂ&;‘;ﬂ{'“ﬂﬂﬂam%?ﬁ 7 I QMY | Raj Nagar |- Village Pafam, DELH), india, 110077 We have already issued detailed demand nofice w's 13{2) of Securitisation and Reconstruction of Financial Assets and Enforcement
:Llﬁn-11‘:ﬂ1.f3_|am1:5yﬂh'-1'm srﬁltrq[uwmmmlr-mm:ﬁmlat{lﬂﬂﬂ. MH-113First Flocr, Shahbed ILid014192 & {Rup=es Su Lakh Seven Thousand Six of Security Interest Act 2002 by Spead Post  Registered post to vou which has been returned undeliverad/ Refused. You can collect
{Mohd. Pur, New Delhi SouthWest Delhi 110061 IN], MName(s) of Apalicant IL10085335) Hurdred Thirty Seven Only) tha original notice! cover addressed to you, returmned by courier/postal authorities from the undersigned & to pay the balance

\Dated this 20th day of December 2022 ANUJ PHAUGAT Mr. Choute P;urnur H;?‘-iwi Prospect No. 10032645 | AlIT Fgﬂgtinglfudrﬁhfﬂmq; 1y Ber PElrr.l&L;E outstanding amount with Interest & costs ate. within 60 days from the date of notice referred to above to avoid future action under
Iirs. Neha Sars sl 4 -RL:FQE WETiaa ) ] 1 L1 | o
,:;:- u; ;,:t H:d Thousand Thrae Hundred Twenty Eighi Orly) E.e-ama Mo B5-A, Measuring 50 Square Yards Eut SARFE 5! A-i._'t 2002 . | | |
| rasp and Prospect No. IL100T7206 T 2,86,193.00/- H A0 puee "E}?g‘f"ﬁﬁ"'ﬂ? 10 Sqé“ulshlﬁl We have indicated our intention for further action under sarfesi Act 2002 as per section 13(4) of the Act in case of your failure to pay the
LE}.[]I‘:;I:III}IT?‘E;T (Rupees Two Lakh Eighly Six Thousard One "LIHI :I] EHI'L'*‘ saeal Dl ;rM 6,3": Iﬂraﬂ.aﬂlllummr fis amount mentioned above within 60 days

Hum:':ed MNinety

Kir. Shubhansh AT-Dec-2002 is Prospect No. IL10080433
Snvastava, Mra, Manjen | ¥ 2737834000 (Rupees Twanty Saven Lakh
Srivastava, Mr, Prem TI‘II'|!.' Sewr Tl'-:luaa ILec?l it Hundred Thirty
Kumar Srivasiava tIlmi.- No. IL10189023
4 uas a8 hw-rm kg

e Cnity) Ot ik, Py, Uttam Nagar Maw Lishe- 110059

All that piece and parcal of the propary being - Flat no
H-12A07, With Campat Area Ad Measuring 597 Sg.f
Floor 124, Block Mower- H, sibuated in “STELLAR ONE

W ADITYA BIRLA
CAPITAL

Date : 21.12.2022 Authorized Officer

Branch Offrce Adrtya B|rla Housing Frnance L|m|ted | D 17

Basement, Sector 3, Noida, UP 201301 (] ()N N

?rn?ndrhﬁ.jm One Lakh 5,,;1 F'.-e Phase 1°, al Plet e GH-0%, Sechor-1 Grealer Naida

. . y EL10180023) Thetisand Mire Hurdred E ghly On YWasl, Uttar Pradeash, India, 201306, .
Possession Notice (for Immovable Property) _ MY, Rishipa T7-Dec:2022 1s € 163,199,001 (Rupess Al Tl piece and orcel of e popery beng - Fi CIN: U67100MH2007PLC174759

Whereas, the undersigned being the authorized officer of Aditya Birla Housing Miss. Sonu (Prospect |  Eleven Lakh Sixty l:.g-“ Thousand Cne Eﬁgﬂ;ﬂﬁ;ﬂm Ellri'lii?‘lﬂli*mlr hf‘i‘ﬂﬂril;f-'lm Retail Central & Read. Office: Edel H Off CST Road, Kalina, Mumbai 400098
Finance Limited under the Securitization and Reconstruction of Financial Assets and Mo IL10084796) Hundred Ninesy Mins Oniy) : i o ey oA etail Lentra egd. Ottice: Ede weiss House, oad, Kalina, Mumbai

vl of Terlal A Ad Magesuring 1800 S, ol of Khasma
Na. 24, Stualiad in e Raverns Estae of ilage Nanada
Aback known as‘. in Gardan Morth Block, 5ali Mo, B,
Littam Magar, Maw Dialhi- 110059, Withou! Roof Rights

I e i) Beorrerentr bl 0 makn pennient ke [IFL HFL &8 aloresaad, IFL HFL may procsed agairet e abons Secunsd mdwr;h.r cdia
1.344) of tha said Act, and tha applicable Rulas, enliraly dln.-IH rlsl.s costs and consequances of the Borowers. For Rurlher datzs
plaase contect fo Authorzed Officar at Branch Ofice : Fict J0E. U;IEGET Ground Floor, Main Sh.-ill:ll Man, Ha}éf arh Aoad, Basida
Jaguar Shawroam, Mati Magar, New Deshi & D-117151, En-:l F“-:r"r Eector-8, Raohini, Mew Dethi-11 4-10, 2nd floar,
Meura Sec 16, Moida, Gautam Budh Magar - 2011301 or Corporate Office | 1IFL Tower, Plot Mo 98, Udyog Wihar, F’1'n-l'|.l"'“._erg.a.':n Haryara.

: Debfhi, Date : 2211212021

Whereas, 1t hor Fmentior pstruction of Financia
Assets and Enforcement of Securrty Interest (Act) 2002 and in exercise of powers conferred under Section 13(12) read with (Rulg
3)of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned below calling upon the borrower(s) tg
repay the amount mentioned in the notice within 60 days from-the date of receipt of the said notice.

Thereafter, Assignor mentioned herein, has assigned the financial assets to Edelweiss Asset Reconstruction Company Limited also
as its own/acting in its capacity as trustee of various trusts mentioned hereunder (hereinafter referred as “EARC”). Pursuant to the
assignment agreements, under Sec.5 of SARFAESI Act, 2002, EARC has stepped into the shoes of the Assignor and all the rights, title
and interests of Assignor with respect to the financial assets along with underlying security interests, guarantees, pledges have vested
in EARC in respect of the financial assistance availed by the Borrower and EARC exercises all its rights as the secured creditor.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned
being the Authorised Officer of Edelweiss Asset Reconstruction Company Limited has taken possession of the property
described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the
Security Interest Enforcement) Rules, 2002 on the date mentioned against each property.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the
secured assets.The borrower in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the Edelweiss Asset Reconstruction Company Limited for the amount
mentioned below and interest thereon.

Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers
conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 had issued a demand notice dated 12-10-2022 calling upon the
borrowers Dolly Sethi and Amit Kumar seeking repayment of the amount
mentioned in the notice being of Rs. 22,22,903.00/- (Rupees Twenty-Two Lac
Twenty Two Thousand Nine Hundred Three Only) within 60 days from the date of
receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrow-
ers and to the public in general that the undersigned has taken Possession of the
property described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said Act. read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 21st Day of Dec of the year, 2022.

The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Aditya
Birla Housing Finance Limited for an amount of Rs. 22,22,903.00/- (Rupees Twenty
Two Lac Twenty Two Thousand Nine Hundred Three Only) and interest thereon.
Borrowers attention is invited to the provisions of Sub-section 8 of Section 13 of the Act.,

Placa

Sdl- Buthorised Officer, For BFL Home Finance Lid
| DCB Bank limited
| Registered Office: Gth Ploor, Tower A, Paninsula Business Park,
éi Senagati Bapal Marg, Lower Parel, Mumbal - 400013
:-F:alall Assel Collection Depariment: A-Set House 7/56 3rd Floor , D B Gupta Road

DCB BANK
{ Karol Bagh Mew Deli - 110005, Telephone No. 011 45016060,

INTIMATION CUM DISPOSAL NOTICE
Intimation to Remove Movable Assets from Secured Property
| Notice is hereby given to the borrower(s), co-borrowers and the guarantors by the Authorized Officer,
|has already sold the below mentioned Secured Asset in public auction for recovery of dues of

. I . ) : St Nameof —7 Name of] Loan Account| _Borrower Name & | Amount & Dateof — | Date of | Possessiop
in respect of time ava"%b;:c tr?pft?gﬁe:;tt:z f;ﬁ;i‘lsf:‘;‘;pmy burmwers 1) Mr Mayoor Kumar, 2)m/s Girdhar Trading Company, 3) Manju AggarwaL for loan No|  Assignor | Trust | Number | Co-Borrower(s)Name|  Demand Notice Possession  Status
Built Up Property Bearing No. C-115a, Buit On Portion Of Old Plot No . C-115, Area| | IMMOVADIE property to auction-purcnaser. : _ 1| Finance Limited o\ (Borrower) alongwith | - . © = S L indred | 1912.2022) possession
Measuring 48 Sq.Yds., Out Of Khasra No. 17/8 ( Rect. No. 17, Killa No.8), Situated In| | At the time of taking possession of said property, some movable items were found by Authorised “-A(SSDiH'f';r,,’) sc.37q | 00000264] Scun;eta Devi | 1 enty Four and Forty One

The Area Of Village Asalatpur Khadar, Colony Known As Jeewan Park, C- Block, Uttam | | Officer in the said premise. Notice dated 01th Dec, 2022 and 12th Dec, 2022 has been sent to gnert (CoBorrower) | "o ice Only) 15.10.2020

Nagar, New Delni-110059, With Common Rights Of Gommon Entrance, Passage. | | jyrower/co-borrower by Seep Post at available address and also through electronic modes i.e.| [ Description OF The Property: A That Piece And Parcel OF The Wortgaged Propertyl One Residentl L1.G. House Bearing No. K

Staircase, Lift, Submersible, Open Shaft Area, Along With Bike Parking Rights In Stilt
Floor/Lg Area Of Building, And Bounded As: East: Portion Of Plot C-115 West: Road
North: Gali 10 Ft. South: Plot No. C-116.
Date: 2111212022

2219, Having An Area Measuring 36.58 Sq Mts, Situated At Block-K, Scheme 3 , Shastri Nagar, Meerut, Up 250002 The
Measurement & Boundaries Which Are As Under:- East: House No.K-2220, West: House No K-2218, North: House Of Otherg
South: 3 Mirs Wide Road.

E_['r.u'hjt:rira Call and WhatsApp, intimating them to collect/remove inventory, movables, belongings and
| documents lying in secured property on or before 19th Dec, 2022, Therefore, through this notice, we
| hereby give final intimation to borrower/co-borrower to remove all inventories, movables, belongings

Authorised Utricer

Late Sh. Nitin Diwan X 27,71,133.59/-(Rupees Twenty

Elceiong Aditya Birla Housing Finance Limited |and documents lying inside the mortgaged property n the presence and with consent of Authorised| | | fewen Bt | et | Borrower) alonguith| __ Seven Lac Seventy One | 19,1022 Physica
| Officer of DCB Bank Limited by furnishing required documentary proof on or before 29th Dec, 2022 (“DHFL" | | ;EL;S_‘,: 00000848 Brij Mohan Thousand One Hundred Thirty Possession
\within time 11.00 A.M to 5.00 PM. Please take notice that, if you fail to remain present at the “Assignor’). |- (Co Borrower) | Thee and Il Nne Paise Onl)
D E LPHI scheduled date and time and remove the inventories, we will be forced to remove and dispose the Description OF The Immovable Property: “All That Piece And Parcel OF The Morigaged Property 7 A Residential Flat Bearing No

| same at your cost and risk. 84/204 Admeasuring Super Area Of 1315 Sq.Ft. (122.21 Sq. Mtr. Approx.) On Second Floor In Tower No. B-4 (Block No. 7 As Pef

DELPHI WORLD MONEY LIMITED

. - LA I Account Number Name of Borrower/Co-borrower and address of Inventory Details Sanctioned Drawings} (Hereinafter Referred To As Said .. Flat") In The Said Colony Along With Proportionate Undivided Interest In
““‘“‘“""E.ﬁ'?'i‘f;‘;ﬁnﬁﬂﬂﬂﬁﬁﬂ?gﬁ Limited) | == v T : : ror The Common Area And Facilities In The Building And In The Land Underneath The Building In Which The Flat Is Located.Situated
Regd. Office: 8th Floor, Manek Plaza, Kalina CST Road, VidyaNagri Marg, L N MARO0E Kmax, <) M= T Tiacme Sompaiy. 8) {5 A 151 et w13 i) Sector. 10 Vardhman Gardenia Sonepat, Sonepat,Haryana-131001 Vide Sale Deed No. 7128, Vide Sale Deed Dated 13/10/2017
- - HHUMDELOGD42141, Maniju Aggarwal physical possession of Secured : o
o MMM SANARCES SEARC MO IO RUR. .. HHOMDELOOD44397, e Registered At Sonipat
T ebsite: mmf;dﬁmmfﬁ;“m . DRSTOELOO401195 & _ e Place: Delhi Sdl- Authorized Office
. , . —— : . DRELDELOD4011ag | Properly Details: FiotNo. 9, (except First Floor |.e. The Floor Above Siilt Floar 0f Property In Question) Block — Date: 21.12.2022 Edelweiss Asset Reconstruction Company Limited
MNOTICE-(For attention of the Equity Shareholders of the Company) . T28, DIf, dutab Enclave Complex, Phase - lii, Situated In Village Nathupur, Guriegram, Haryana 122001 -
Mandatory transfer of Equity Shares to Investor Education and Sd)- & Ed le | wr* o
Protection Fund Authority ("IEPF Authority”) | Place: Gurugram Authorized Officer bl
Shareholders are hereby informed that pursuant to the provisions of |mvastor I DCB Bank Limited

| Date : 22-12-2022

RBL BANK LIMITED

Administrative Dffice: 15t Lane, Shahpuri, Kothapur-418001
Branch Office: Property Mo 1, 1 st floor, Dppesite Modl Mills, Okhla Phase-lll, New Delhi-110020

Education and Protection Fund Awthorty (Accounting, Audit, Transfer and Refund)
RBules, 2076 “the Bules™), a5 amended, the Interim Daagend declared for the financial
yvear 205-16, which remained unclaimed for & period of seven yvears will be credited
to the IEFE The corresponding shares on which dividends were unclaimed for seven
comsecutive years will also be transferred as per the procedure set cut in the Rules.

In comphance with the Rubes, Indnidual nobices are being sent to all the concermed
hareholders whase chares ase hable 1o be transferred 1o IEPF & aer the algragand
Rules, the full details of swch shareholders (s made available on the Compamy's
‘Website, wwsvindiaforesaniine.com.

b RBLBANK
PUBLICATION OF NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

Molics is hareby given thal the undar manbaned barmawer|s) quaranborzmorgagor(s) wha hawva defaulled in tha rapaymanlt of printipal and
inbarest of the Cradit'Loan faclifies oblained by them fnom the Bank and whose loan accounts have been classified ag Mon-Perlorming Assats
[NPA). Thie nolices were [ssued o theny ender Section 13(2] of the Secuntization and Re-constructon of Financal Assets and Enforcermeant of
Secunty InterestAct 2002 [ SARFAESIACH antheir lzst known addresses

DEBTS RECOVERY TRIBEUNAL, DEHRADUN

Government of India, Ministry of Finance, Deptt. of Financial Services

2™ Floor, Paras Tower. Mazra, Saharanpur Road, Dehradun, UK-248171
BEEFORE THE RECOVERY OFFICER-Il. DRT, DEHRADUN

E-AUCTION SALE NOTICE Date; 30.11.2022

In this connection, please note the following: Public at large is hereby informed that under mantioned property will be sold by E-auction sale on 25.01.2023 in

1) In ““:1 you h{nld :Jharql in physical form: Dllpli:_em-f.-_;helrt' r.t'rlll'-q_i.:l.l'[j-i will e the under mentioned case for recovery of amount cutstanding on "AS 1S WHERE 15", AS 15 WHAT I5™ and "AS meﬁg::fn:.'“:l tdnd?:r?;:mr / Atl:_::;ln A D: ;‘;L‘: EI;' .;::r; gg:':‘l:j.-' Date of Amount Due
issued and transferred to IEPF, The angingd share certhcatels) reqetersd in youl IS WHATEVER" BASIS & prospective biddars may apoly Tar auction §l 20.01.2023 upto 4.00 PM. ’ x .

name(s) and held by you, will stand automatically cancelled. HImeR yappPly £ Guarantors/Mortgagor No. Assets to be Enforced Motice {in Rs.)
2) In case you hold shares in electronic form: Your demat account will be debited Title of the Case & R.C. No. Amount Recoverable Samrat Technoengineering Pvt Ltd (through I's|800000524360,|PLOT NOD-262, BLOCK-F, 19.12.2022 Rs. 3,58,22 B47 .09
for the shares liatle for transfer 1o the IEPF. o _ UCO Bank Vs M/s Chaudhary Electronics Rs. 13,83,537.90 plus interest, & 9.50% p.a simple rate & other Directors! Authorised Signatories) 4TRIA, Block-WZ, | 800000731224 | VIKASPURI, NEW DELHI -| {Rupees Theee
In the event vali<d claim is not received on or before 16th April, 2023, the Company & Ors. RC No. 74/2018 charges as per R.C. Drawn in O.A. No. 226/2017 Village Brsai Darapur, Mew Delhi- 110015, Also At Plot No-| 808001297163, 110018 (AREA MEASLURING- Crora Ninety Six
will proceed to transfer the fiable dividend and Equity shares in favor of IEPF authority 262, BlockF, Vikaspuri, New Delhi 3 i Lacs Twenty Two
without any further notice. Please note that no claim shall ie against the Company in Date of Auction: 25.01.2023 Last Date for Bids: 20.01.2023 upto 04.00 P.M. Jat-indnr i,ﬂ Singh Chawla (Director- Samrat E;ﬂiﬁi:ﬁ 3466 50 FT). Thousand Eight
IEREL G R NmeE Wit B LT o shates: ran Sis e it ERE NG uan bo 1 Lot No.| Reserve Price | EMD amount |Bid Increase amount Time of Auction Tachnoengineering Pyt Lid) Plot N0-262, Block-E, Vikaspur, Hundred Forty
said rules. It may be moted that the concerned shareholders can claim the shares and New Dalhi. Also At 47873, Block-WZ, Vitane Basai Daraour & Savan and Paiss
dividend from IEFF autharty by making an application in the prescribed Farm [EPF-5 | Rz 20,25 Lacs Rs, 2.10 Lacs Re. 25,000/- 11:00 A M. to 12:00 P.M. N DE‘ll'I-.HUU'lS Himeees v nl 2080027832 Ning E!I'Il|!|'il together

anhing ana '.r:'rlc:llr'g e pivarsical CEapy of the recqusite documents enumerated in the
Forrn IEPF-5, 1o the Modal Officer of the Compamy
For any gueries on the above matter, shareholders are requested to contact the
Compamy's Registrar and Share Transter Agents, Bigshare Services Private Limited; Lint
Delphi Wiorld Morwey Limited (Erstwhile EbixCZash World Maney India Limited befare
that Whezrmann Forex Limated], Hfce Mo S6-2, Btk floor Pinnacke Business Park Mest
ta Ahura Centre, Mahakali Caves Boad, Andhen (East) Mumbal 2000493, India. Tel: 022-
S263E8200 Fax: 022-6263829% Email; investor®bigsharsonhine.com

FOR DELFHI WORLD MONEY LIMITED

(ERSTWHILE EBIMCASH WORLD MOMEY INDIA LIMITED
BEFORE THAT WEIZMANN FOREX LINITED)

(With each extension of 5 minutes duration every tma if a bid is placed in the last 5 minutes of the closing time ar
such axtendad lime af auchon. )

DESCRIPTION OF PROPERTY TO BE SOLD:
Land and Building Residential House Khasra Mo, 679 min and Khewat 223, Situated at Wake Dara Shivpur Swad
now known as Sharda Magar, Koyla Gale, Near Reghunath Mandir, Saharanpur (ULF.), area admeasuring 71.68 sq
Yards or 53,91 sq.mi. Bounded and Butted as under: Easl: Plot of Seller, West: House of others, North: Plot of Sellar,
South: Rasta 12°-0" wida.
TEEMS & CONDITIONS: 1. The auction will be conducted by way of e-auction and bidding shall take place through
“"Online Electronic Bidding™ through the website https://dri.auctiontigernet of M/s E-Procurement
Technologies Lid. (Auction Tiger) on 25.01.2023 between 11:00 AM to 12:00 Noon with extension of 5 minutes
duration after 12 noon if required.
2. The Properties shall not be scld below the reserve price flxed here under.
{a) The interested bidders are required to deposit EMD along with documents PAN card, Identity Proof, Address Proof
etc. and in the case of company, copy of resolution passed by the Board Members of the Company or any other
documents claiming representation/atiomey of tha company also, latest by 20.01,2023 before 4.00 PM in the office of
the Recovery Officer, DRT, Dehradun and thereafter they shall be eligible to participate in the e-auction to be
hald from 11:00 AM to 12:00 Noon on 25.01.2023. In case, bid is placed in the last 5 minutes of the closing time of the
auction, the closing time will automatically get extended for & minutes.
(b) The EMD shall be deposited by way of demand draft only favouring "Recovery Officer, Debis Recovery
Tribunal, Dehradun®, in the office of the Recovery Officer Debts Recovery Tribunal, Second Floor, Paras Tower,
Mazra, Sahranpur Road, Dehradun.
(&} Tha relevant details for participation in the procass of the e-auction are furnished here undar for the information of the
prospective bidders/participants & general public.
Mame of the service provider ce=procurement technologies Lid.,
pratal of sarvics provider :hitps:/idrt.auctiontiger.net

with mberast al
conbracieal rate, (fill
comglala paymeant)

and incidental
axpansas thareon.

Harpal Singh Chawla (Director-samrat Technoenginesring Pt Lid) Plot No-262, Block-F, Vikaspuri, New
Dalhi. Also AL 47804, Block-WZ, Village Basai Darapur, New Dalhi- 110015

Avtar Singh Chawla, Pial No-262, Block-F, Vikaspur, Mew Dell

Inderjeet Kaur Chawla, Plot Mo-262, Block-F, Vikaspus, Naw Dalhi

Gurvinder Kaur Chawla, PlolMe-262, Block-F, Wikaspur, Mew Dalhi

Manjeet Kaur Chawla, Plol Mo-262, Block-F, Vikaspun, baw Dalhi

The above borrowers and Jor their guarantonsimongagons) (whenaver applicabie) are heraby called upon o rrahﬂ pmnml of cutstanding
amount within B0 days from the date of publication of this notice, failing which further steps will be taken after expiny of sald 60 days under sub-
saciion (4] of Section 13 of SARFAESIAct, Please nole that this pulblication is made withous prejudice io such nghts and remeadies as are avalable
Bank against tha borrowar(s) /guaranion = imorfigagons) of the said loan'facilily under the law. You ane furlher requestad fo node that as par seclion
13{13) ol the sald act, you are restrained (prehibiled irom dispesing of or dealing with the above secured assel or bransherring by way of sale, lease or
otheratse of the above secured asset, without our pricewritten consent, Authorised officer
Placea: Dalhi Date: 20.12.2022 REL Bank Lid.

~==IndiaShelter INDIA SHELTER FINANCE CORPORATION LTD.

REGD: OFFICE:- Piol-15, B30 Floor, Sec44, Irettulicnal Area, Gurugram, Harvana-122002 BRANGH OFFICE: 143 second Floor Man Road Facing (Abayve
HEHCH Bank]) Civil Line Banally ULP-243001 BRANCH OFFICE: 5% D1/0E Cial Lines, Secoend Floor Abave Bala sheatoam Rudrapur UBarakhand-263153

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Whisreas, The Undersigred Being TheAuhorised Cficer O The India Shater Finance And Carporaion Lid, Under The Secursation And Reconstnuction OF
Financial Aasests And Enforcement {secunty] interes Act 2002 And In Exercise OF Power Conferred Lindar Section 13(2) And 13121 Bead With Rule OF The
Sacurity Intarest [anforcement) Rules, 2002 ssuad A Demand Notice On The Date Noted Against The Account As Mentoned Hereinaftar, Calling Upon The
Barrower And Alzo Tha Camar Of The Proparty'suraty To Repay The Amount Within 60 Days From The Date Of The Said MoGce. Whereas The Ovwnear OF The
Property And The Uther Hawing Failed To Repay The Amaunl,nalice ks Henely Given To Thie Urder Noted Barrowers And Thie Pubiic in General That The
Undersgned Has Taken Symbolk: Possessan Of The Propestylies Described Hereln Below In Exercise Of The Powers Conlerrad On Himiber Linder Section

sS0y-

PLACE: MUMEBAI
DATE: 21" DECEMBER, 2022

SHIVAM AGGARWAL
COMPAMY SECRETARY & COMPLIAMCE OFFICER

REVISED FORM G (SECOND)
INVITATION FOR EXPRESSION OF INTEREST FOR
SNS LABORATORIES LIMITED OPERATING IN TRADING
IN SHARES AND INVESTMENT ACTIVITIES AT GURGAON
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along | SNS Laboratories Limited; Haipline numbers . 19722778828, BOOS4 38682 13i8) Of The Said Act Read Wit Rules & & & Of The Sad Rulss On The Dates Menticned Aainst Each Account. Now, The Bamowes Inparticular And The
" | with PAN/ CIN/ LLP No. CIN: L85110HR1985PLC022029 Email 1D of Service Provider ' support@auctiontiger.net Public In Genaral |s Heretry Cautioned Nat To Deal With The Propertyfies And Any Daaling With The Propertylies Wil Ba Subject To The Charge Of India
: : Fortal of e-auction s https:iidrt. auctiontiger.net Shelber Finance Corporation Lid For b Amaurid ManSianed As Balow And Indares| Thareon, Costs, Elc.
.| Address of the registered office Office No. 322,.3rd Floor, S.S. Plaza, Commercial For further detail contact: Office of the Recovery Officer, Debts Recovery Tribunal, Dehradun contact No. 0135- 5| | Nama Of The Borrower | Guarantor | Description Of The Charged | Mortgaged | Dt. Of Demand Natice, Date Of
Complex, Mayfield Garden, Sector-47, 2629954 and for property inspection contact Sh. Vikash Sharma, Chief manager, UCO Bank, Saharnpur Branch, No.|(owner Of The Property) & Loan|Property(all The Part & Parcel Of The| Amount Due As On Date Of Demand| Symbolic
Gurgaon-122001, Haryana, India Saharapur. Account Mumber Property Consisting Of| Notica Passeasion
3.1 URL of website Website of Corporate Debtor does not exist 3. The '?”:E;U;'t by wa;"ﬁl;-:hhe Eéddﬂﬁﬂ ;Ertf'-' 1hl:l EE-‘:I'I-!:I'EEI-EE'd shall bE!HE- tEE.UE;I;t-‘- in the event of any dispute arising as to the MRS, SHAKUNTLA Al Placa and Parcel Of Property Siuated A{DEMAND NOTICE 22/09/2022] 18/1212022
i ori - i inanci RITROLIEYL CHELA, F 215 IR LeCILIE, 12 106 SRl 8L e U8 S R1N Palt LIDHL 81 Bargad Ke Passmohalla Para|Mohalla Para GarhiQasba and Tehsil| Rs.1057324.82)- [Rupees Ten Lakh Fi
4. Deta|t|3 of pllacetV\:jhere majority of fixed 'Atﬁepgz)lratgrsétgvggzg?tig;ngﬂosé?;zrgigt:e?; 4. The unsuccassful bidder shall taka EMD directly fram the Offica of Recovery Officer DRT, Dehradun immediataly an Fargr_-.., Mear Bargad Tree Bareily | Fardpur & Distici Bareilly, PROPERTY|Seven Ihuu;and['ihpr:a Hundred mg.;;
assels areocated____ P SALb. : closure of the e-auction sale proceeds, Uttar Pradesh -243001 BOUNDED AS; East- Sarak Sarkri, West —| Four Paise Eighty Two Only) Dus As On
: Instarlled capacity of main products/ NIL because of no operations during the 5. The Successfulhighest bidder shall have to prepare Demand Draft/pay Order for 25% of the bid/sale amount after LOAN MO: CLAT04243 &|Kuncha Sakhasta Thereafter House of Davii| 230972022 Together With Inferest From
Services FY 2021-22 and 2020-21 adjusting the EMD, favauring "Recovery Officer, Debts Recovery Tribunal Dehradun or through NEFT/RTGS to LAMCLLONSOIODOS040564 [ Mandan and Othars North-Sarkan, South-| 2400902022 And Ofher Charges And Coss Til
.| Quantity and value of main products/ NIL because of no operations during the Current Account Mo. TAIE08T2086,Indian Bank ISET Dehradun Branch, Dehradun, IFSC Code-|DIBDDODSST " BY By- Hause of Selles. TheDate Of ThePayment. ]
services sold in last financial year FY 2021-22 and 2020-21 MEXT BANK WORKING DAY LE. BY 4.00 pm WITH THIS Tribunal falling which the EMD shall be forfeited. ? | MRS, KALPANA SAXENA All The Piece And Parced Of Khasra Mo is 923) DEMANDNOTICE22/09/2022 of belng| 161272022
Number of employees/ workmen NIL 6. The successfulthighest bidder shall deposit through Demand Draft/Pay Order favouring "Recovery Officer, DRT, A:430 Bannubal Nager Phase 2| Wiagayet 933Mi, 834 Me Admeasuring area| Re.1142616.15 /- [Rupees Eleven Lakh
Further detalls including last availab Detal be obianed by e-maiing at Dehradun” or through RTGS to Current Account No. 7360878088, Indian Bank ISET Dehradun Branch, Dehradun, near Viyas World School Bherman |is 50,16 5q Metres Siluated At Gram|Fourty Two Thousand Six Hundred
ol Pl g last avaiiaoie c’al’ can be obaned by e-maing & IFSC Code-IDIBO00DSST * the balanca 75% of the sale proceed before the Recovery Officer, DRT Dehradun on or Magla Baredly Ubtar Pradesh -)Biharmaan Magla DistSaseily L.PEasl-Pioll Sixteen Paise Fifteen Only) Only Due As On
financial statements (with schedules) of | nazim@mnkassociates.com; - : - ' 243001 Loan N o:|OfMohanLaiElcWesk-Plol OfOther North-| 230092022 Together With Inierest Fram
i i : : ; before 15th day from the date of auction of the property, exclusive of such day on if the 15th day be Sunday or other - ot
two years, lists of creditors, relevant dates | cirp.snslaboratories@gmail.com : y gt y 1 ) HATICHLONS 0005037045 Plat Of Mohan Lal Etc, South - 22 Feets| 24808/2022 And Other Charges And Cast Till
for subsequent events of the process are | upon submission of Confidentiality Undertaking. holiday, TE” ':': the first ﬂfﬁc’? day aﬂi’terr'rﬂenéﬁﬁ d{af" al-::un!;: \;Lth_p;:undgg_er '%E% - d':' i .:?5. 1 ":'DD; 2 danl:l @i 1f":'] C'Ir' the : Wide Rode . The Date Of The Payrmen >
i . exXcagss O SUc MES amdnt ovar RS, 1, - in fawour o 2d15irar, 2 ANrAAUn 1IN Case 0 e HIL O alarnGe - —
a\-/a-”?l?le at : - o amauntof ¥5% H?ruugh post, tha same should reach the Rumw-_'rg Officer as abava_} a2 3 | MRS. BINDADEVEE All Plece and Parcel of Khasra No 111 Kha) DEMANDNOTICE 22082022 of being) 17/122022
. | Eligibility for resolution applicants under | Eligibility Norms: 7| ¢ dataull of il b : i . p— Jai Nager No. 4 Opgosite Ra kive | Min Measuring Area100.37 Sq, Mir. Situsted | Rs.410657.91 /- (Rupees Four Lakh Ten
section 25(2)(h) of the Code is available at: a)Minimum Net worth of INR 10,00,000 (Ten . n C—ES-'E. af detaull o Flaq?lj."f'l'lE-'l'!t within € SIJFEE-L-T'I be I:IE!'ICIIJ. the prr:up&rt:,- SIF'IE L] f'E*E:Dh]' d _r _1.|"II3 1SS O : rgs Inter Coll Bge Rudra pur h;‘.."rl:age Jai NF.lgE[ Rlldrapl.‘l' Cist U Oham| Thousand Six Hundred Flﬂ.!p' Spven Paise
Lakh) as per the latest Audited Financialff |Frociamationof Sale. The deposit after defraying the expenses of the sale, may if the undersigned thinks fit be forfeited to Uttarakhand 263153 Singh Mager. Property Bounded As; East|Ninety One Only) Only Due As On
Statements for the FY 2021-22 or thereafter; the Government and the defaulting purchaser shall forfedt all claims to the praperty of to any part of the sum for which it LOANNO:LAPZO00057S6 Land Of Jangali West : Land PF Nagehhed | 23002022 Together Wah Interest From
b)In case of Assets Reconstruction Company,fj | May subsaquently be scld. _ Morth : Land Of Road, South - Land of Jangai | 240802022 And Other Charges And Cost Till
Minimum Assets under Management of INRl |8 The highest bidder shall be declared to be the purchaser provided that the amount bid by him is not less than the The Date Of The Payment
100,00,00,000/- (Rupees One Hundred Crorell |reserve price. It shall be in the discretion of the undersigned to decline/acceptance of the highest bid when the price 4 | HARSH GABA All Piece and Parcel Of Khasra No-322 Min| DEMAND NOTICE 2210972022 17122022
Only) as per the latest Audited Financial offered appears so clear Inadaquate as to make itin advisable to do so. Ward Mo, 4 Gedarpur The Gedarpur | Measunng Aree 11710 Sgquara Meters|of belng Rs.1750885.35)- |Rupees
Statements for the FY 2021-22 or thereafter; 8. The proparty shall ramain open for inspection by prospeactive bidder an any bank working day after 03.00 PM. The Mr Police Station Gadarpur|Siluated Al Village Barakhara. Tehsil| Seventeen Lakh Fifty Thousand Elght
c)If any company's including holding company, Facilitation Officer, Shrl Vikash Sharma Chief Manager, UCO Bank, Saharanpur Branch, Saharanpur will make Rudragur UMdham Singh Magar| Gadarpur Distl Udham Singh Magar.| Hundred Elghty-Five Paise Thirty-Five
subsidiary company or group company is havingll | necessary arangement for inspection by the prospective bidders Utlaranchal 263132 Property Bounded As: East- Property OFf Only) Due As On 230052022 Togesher With
their account as NPAin less than 12 months, the 10, The property is being sold on "AS 1S WHERE 15" "AS |5 WHAT IS " and "AS IS5 WHATEVER" BASIS. The LOAN NO: CHL1MO005424 Trilok Singh, West- Propeny Of Ard F:'LIHE!'. |FﬂETEEtFm24'U5-'EU?EP-TId Other Charges
said company including holding company, @ |oulstanding dues if any, af any authorily on the propery/properties shall be bome by tha auction purchaser/purchasers a Morth- Rasta, South- Propery Of Raju|And CostTilThe Date Of The Payment.
subsidiary company or group company will be part from bid amount. Gumber. =
ineligible to submit the Resolution plan; 11. There is no updated details of revenue/encumbrance or claim against the properties in the knowledge of undersigned O RS I WA (PR 808 anccames. epirty S ot REAVINI ITEEC SO gles SR DO ANE2
D)There is no default on the part of the Company, gt this stage. However, prospective bidders are advised fo make their own due diligence wrt dues of Jay Nager No- Near Uittaranchal | Property Situaled M Property Khasra No 231 ) Rs.800734.67/. (Rupees Eight Lakh Seven
in filing the latest Audited Financial Statements alacircitviwaterh i i ? ' : : iy Biotech Rudrapur Ultarakhand | Min Measurng Aread? 58 3q. Mir, Situated | Hundred Thity-Four Paise Sixty Sevan
. yiwalarthouse Lax bills or any other encumbrance alc. in thair own intarest, belore deposit of EMD. 3 ; 1067 | A2 Villaaa Jai M Tehsil Rud Diatt Ul Onbv) Dus A= On 23082022 Tonsthar Wilk
and for the income tax return and /or GSTReturns@ | 42, The successful bidder shall bear chargeffee for conveyance. registration fee, stamp duty, etc. 205103 LAANNO.CHEI0000108 g i Nagrar bl Rudiapur Chilt | Sy s s Un 247 e
- ) : : ; - EHI ) Dham Singh Nager. PROPERTY BOUNDED/ Irterest From 24/08/2022 And Other Charges
(itappicable) forthe FY2020-21 or thereafter. 13, The undersigned reserves the right to accept or reject any or all offer(s) or adjourn/postpone the sale without AS East 25 Wide Rode. Wiest Piat Of] And Cost TilThe Dale OT The Payment
rlijurtherdetalls Cankbe sought byema"'”g on- . assigning any reason thareof subject to tha provisions of the Second Schedule o the Income Tax Act, 1981, 'k"ld:l'.:ﬂ"li. I"-il:lﬂh Plol Of Other Persen, South!
cirg S%nlslrgb((%'aTorri]eségn?a(i)l goln? les.com; 14. The sale shall be subject lo confirrnation by Recovery Officar-ll, Debts Racovery Tribunal, Dehradun which can be Howse Of sundersati
, — ' ' cancelled for any reason or without assigning any reason. i | MRS. YASAMEEN All Piecs and Parcal of Chak No B8 Khasra| DEMAND NOTICE 2200002022 of being| 17M1272022
.. Last date for receipt of expression of interest | 06.01.2023 15, The Recovery Officer is empowered to add any part or take out any part of the property from the auction proceedings House No -882 Ka Bandiya Near| No 25172 Min Measuring Areate 88 Sq. My, | Rs.952373.07 |- (Rupees Nine Lakh Fifty-
| Date of issue of provisional list of 16.01.2023 at any stage. . Raj Patrol Pump Kichha Rudrapur | Siuated ABandia Tehsil Kichha Distt U|Two Thousand Three Hundred Seventy
prospective resolution applicants Baeovety Oicetd), DR T Dalraoun Uttarakhand 263148 Dham Singh Mager. PROPERTY BOUNDED | Three Paisa Seven Onky) Dus As On
icai iapti LOAM Ne. CLATOO0O 2616 AS; Eest House OF HajoorSingh, West ; §5) 23052022 Togather Wieh  Interest From
: tfj\t,igf;ﬁaﬂsi‘“bm'ss'on of objections to | 21.01.2023 wind Road , North : Property OfPritam Singh, | 2410812022 And Olher Charges And Cost Til
— . : . . . s . South | Hause Of Smi. GauharSaivad The Date Of The Payment
-| Process email id to submit EOI cirp.snslaboratories@gmail.com; \ 7 | MRS RUBINA All Piece and Parcel Property Bearing (he| DEMAND NOTICE 2200002022 of being| 17/1212022
nazim@mnkassociates.com \ or ver lsemen 00 ln Ward No- Gadarpur Near Chand | Caplioned Properly Khasra Mo 685 Min| Rs552346.9)- (Rupees Five Lakh Fifty-Two
Sd/- Masjid Rudrapur  Uttarakhand | Measunng AreaiBS 87 3g. Mu. Situated | Thousand Three Hundred Forty Sex Paise
For SNS Laboratories Limited A 263152 Alillage Barakhera Tehsil Gadarpur  Destl| Twenty Only) Due As On 237972022
Mohd Nazim Khan, Resolution Professional (1) LOAN No. HL2000004607 U Dham Singh MNager. PROPERTY| Together With Interast Fram 2408/2022 And
IP Regn No.: IBBI/IPA-002/IP-N00076/2017-18/10207 BOUMDED AS: East Land Of iender, West:| Other Charges And Cosl Tl Tha Dale Of The
AFA valid upto11.11.2023 L Land OFf Rivasat Ali, Morth : Land O] Paymenl
Date:20.12.2022' Address: MNK House, 9A/9-10, Basement :] | - RejuFudela, South ;200 Wide LE E.09 M.
Place: New Delhi East Patel Nagar, New Delhi-110008 - i L it
sErn

Email: nazim@mnkassociates.com,; cirp.snslaboratories@gmail.com

fi-nant:i“. ep'. in

Tel: +91-11-45095230

PLACE: U.PJ/ UK, DATE: 18112/2022

[AUTHORIZED OFFICER) INDIA SHELTER FINANCE CORPORATION LTD

FOR ANY QUERY PLEASE CONTACT MR, AMIT JAISWAL (+31 87927 77791,

New Delhi
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Selan Exploration Technology Limited
Regd. Office: J-47/1, Shyam Vihar, Dindarpur, Najafgarh, New Delhi-110043
CIN : L74899DL1985PLC021445; Website: www.selanoil.com
E-mail: investors@selanoil.com; Tele Fax No.: 0124-4200326

NOTICE TO SHAREHOLDERS
For transfer of shares to the Investor Education
And Protection Fund (IEPF)
(As per Section 124(6) of the Companies Act, 2013)

Notice is hereby given that pursuant to the provisions of Section 124(6) of the
Companies Act, 2013 read with Investor Education and Protection Fundj
Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 including any]
subsequent amendment(s) thereto (“the Rules”), the Interim Dividend
declared during the financial year 2015-16 which remained unclaimed / unpaid|
for a period of seven years will be credited to the IEPF by 14 April 2023 . The
corresponding Equity Shares of the Company in respect of which dividend
amount remains unclaimed/ unpaid for seven consecutive years are also
required to be transferred to the IEPF as per the procedure set out in the Rules.

The Company has simultaneously sent individual communication to the
concerned shareholders whose Equity Shares are liable to be transferred to IEPH
as per the aforesaid Rules for taking appropriate action. The list of the concerned|
shareholdersis also available onthe Company’s website i.e. www.selanoil.com.

Inthe event, valid claim is not received by 14 April 2023, the Company will proceed)
to transfer the Equity Shares to IEPF without any further notice. Please note that
no claim shall lie against the company in respect of unclaimed / unpaid dividend|]
and corresponding Equity Shares transferred to IEPF pursuant to the said Rules.

However, the concerned shareholder(s) can claim both, the unclaimed / unpaidj
dividend amount and the corresponding Equity Shares (including all benefits
accruing on such shares, if any) from the IEPF Authority by making an online
application in the prescribed Form IEPF-5 and sending the physical copy of the
same, duly signed (as per the specimen signature recorded with the company)|
along with requisite documents enumerated in the Form IEPF-5 to the
undersigned for verification of claim.
In case of any query, the concerned shareholder(s) may contact ourn
Registrar & Share Transfer Agent, viz. MCS Share Transfer Agent Ltd., F-65,
First Floor, Okhla Industrial Area Phase—I, New Delhi — 110 020, or E-mail:
helpdeskdelhi@mcsregistrars.com; Phone : 011-41406149.
For Selan Exploration Technology Ltd.
Sd/A
Yogita Rohilla
Company Secretary

Date : 21 December 2022
Place : Gurgaon
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